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ORDE R
The matter is called for orders, Ld. counsel
for the applicant submits before us that the applicant
‘ Joes Dot want to proceed with the matter and therefore,
' the case be disposed of. None is pmseﬁt on behalf of .
— . .

the respondents.
2. In view of the submission made by the 1d. coumsel

for the applicant, the matter ig disposed of as ‘not pressed’,

No order as to  cosis.
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